
Wednesday,-February 28, 1996/Phalgiina 9, 1917 
(Saka)

The Lok Sabha met at Two Minutes 

Past Eleven of the Clock 
[MR. SPEAKER in the Chair]

[Translation]

SHRI RAh/t VILAS PASWAN : Mr. Speaker. Sir, the 
pay scales of press employees have not been revised for 
the last eight years and now the Government has agreed 
to pay them only 20 per cent interim relief instead of 50 
percent... (Interruptions)

[English]

MR. SPEAKER : It has been decided in the meeting 
in the Chamber that we will suspend the Question Hour.

[English]

Grant of Patents

*21. MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI ;

DR. LAXMINARAYAN PANDEY :

Will the Minister of INDUSTRY be pleased to state :

(a) the total number of patent applications based on 
research and technology in Indian labs and Universities 
preferred by Indian Scientists and Technologists during the 
last three years;

(b) break-up of these applications with reference to 
research and scientific bodies like the CSIR. ICAR, IITs. 
Central Universities and Agricultural Universities etc.;

(c) the number of patents granted inihese cases;

(d) whether majority of the patent applications filed 
in India were by foreigners; and

(e) if so, details thereof, and reasons therefor

THE MINISTER OF INDUSTRY (SHRI K 
KARUNAKARAN) : (a) Dunng the last three years, the 
total number of patent applications filed by Indian applicants 
in the Indian patent office is as under

Year No. of applications tiled

1992-93 1228

1993-94 1266

1994-95 1741

These include applications filed by individual scientists, 
technologists, research institutions, etc.

(b) and (c). The break-up of applications filed by Indian 
institutions/individuals etc. is as under ;

Year CSIR/
DST

ICAR NT Agri./
Other
Univ.

Govt.
Body

Individual
/Limited
Co.

Total
Indian
Filing

Total
Accepted

1992-93 233 Nil 7 3 33 952 1226 104

1993-94 168 Nil 13 Nil 35 1050 1266 27

1994-95 219 Nil 20 Nil 45 1457 1741 6

(d) Yes, Sir.

(e) The number of applications filed by foreign and 
Indian applicants in the last three years is as folows :•

Year Foreign
applicants

Indian
applicants

Total

1992-93 2239 1228 3467
1993-94 2603 1266 3869
1994-95 3589 1741 5330

The number of patent applications filed depends upon 
awareness of patents for trade, technological and Industrial 
development, availing of bU:>ines opportunities, research 
and development activities, etc

Scientific Expedition to Antarct^^fi

•22 DR MUMTAZ ANSARI ;

Will the PRIME MINISTER be pleased to state

(a) whether the first Indian Scientific expedition to 
assess the potential for commercial exploitation of KnII
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and other marine living resources has been sent to 
Antarctica recently;

(b) if so, the details and findings thereof;

(c) the estimated expenditure being incurred thereon;

(d) the nature and aims of this expedition; and

(e) the time by which the proposed targets are likely 
to be achieved ?

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILISERS AND MINISTER OF 
STATE IN THE DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOPMENT (SHRI 
EDUARDO FALEIRO): (a) to (e). With a view to undertake 
a comprehensive resource survey of Krill resources and 
conduct a techno-economic feasibility study for commercial 
exploitation, the Department of Ocean Development 
launched a scientific expedition in December 1995 to the 
Antarctic waters adjoining Indian Ocean with 22 scientists 
and technical personnel onboard the DOD Fishery 
Oceanographic Research Vessel. Sagar Sampada. The 
expedition after conducting the survey is scheduled to 
return to Cochin by the middle of March 1996. The inputs 
from the techno-economic feasibility study will be made 
available.to the Indian fishing industry to facilitate them to 
further explore the possibility of exploiting this living 
resource from the Antarctic waters.

The Department has spent approximately Rs. 0.73 
lakhs on the expedition. In addition, the. equipment onboard 
the vessel Sagar Sampada was also augmented at a cost 
of about Rs. 1.35 crores for acquisition of Krill trawl nets 
and associated equipment and to increase the endurance 
of the vessel making it fit to undertake the long cruise to 
Antarctica.

Based on a Memorandum of Understanding entered 
into between India and Poland, three Polish experts are 
also participating in the cruise to help the Indian scientists 
in fishery resources assessment and conducting the 
techno-economic feasibility study Two representatives of 
the Indian fishing industry also participated to get a first 
hand knowledge about the availability of the resource.

The results of the expedition including the resource 
assessment report would be available after the return of 
the expedition from Antarctic waters.

p ’ranslation]

Pak Firing

*23. SHRI BL.. SHARMA PREM ;

SHRI BRAHMANAND MANDAL ;

Will the PRIME MINISTER be pleased to state:

(a) whether Pakistani forces opened fire on Indian 
troops many a time along the line of control (LoC) during 
the last six months including February 1996;

(b) if so, the details thereof including the number of 
casualties;

(c) the reasons therefor:

(d) the counter action taken by the defence forces 
in this regard;

(e) the impact of those firings op the fencing of the 
international border between Baharpur near Punjab to gam 
in Akhnoor Sector; and

(f) the measures taken to protect civilians along the 
LoC?

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (DEPARTMENT OF DEFENCE- RESEARCH 
AND DEVELOPMENT) AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) to (f). From 1 August 1995 till 21 
February 1996, Pakistani forces have fired without 
provocation periodically at our troops along the Line of 
Control (LoC) which have resulted in certain casualties lo 
the Army and the BSF personnel as well as to civilians.

Pakistani troops have been resorting to firing to aid 
infiltration/exfiltration of terrorists under the cover of fire.

Our response has always been tor (jflcct. in a 
graduated manner to ensure that Incidents remain localised 
and so'that there is no unnecessary escalation of tension. 
Such incidents are discussed in Flag Meetings between 
corresponding Field Commanders of both the countries so 
as to de-escalate tension. Important incidents are also 
discussed during the weekly telephonic conversion between 
the DGsMO of India and Pakistan.

During the above penod, there have been 22 incidents 
of firing from Pakistani side along the International Border 
in J&K resulting in the killing of one Indian civHian and 
injury to another. Due to these firings, work on fencing on 
the International Border in the Jammu Sector has been 
temporarily discontinued.

Our Armed Forces keep a close watch on all 
developments affecting the LoC and the security of the 
local populace. The villagers are forewarned as and when 
there is a likelihood of firing in the area. Other specific 
measures include enforcement of curfew within a 5 km 
belt of the LoC at night, which is the time when maximum 
firing normally takes place. During the day time, villagers 
are evacuated to safer places, if necessary, where the 
effect of tiring is not felt.

[English]

Setting up Shelters

*24. SHRI RATILAL VARMA :

DR. K.D. JESWANI :

Will the Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state :




